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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 332 OF 2024

IN THE MATTER OF:

ATS ONE HAMLET APARTMENTS
OWNERS ASSOCIATION ..... APPLICANT

VERSUS

STATE OF UTTAR PRADESH & ORS. ... RESPONDENTS

ADDITIONAL AFFIDAVIT ON BEHALF OF THE
RESPONDENT NO. 02 UTTAR PRADESHPOLLUTION
CONTROL BOARD

I, Reetesh Kumar Tewari, aged about 52 years, S/o Shri J.N.
Tewari, presently posted as Regional Officer, Uttar Pradesh
Pollution Control Board (hereinafter UPPCB),Noida, Gautam
Buddha Nagar do hereby solemnly affirm and state on oath as

under:

1. That 1, in the above noted capacity, am well conversant with
the facts and records of the present case, hence am

competent and authorized to swear this affidavit.

2. That this Hon’ble Tribunal has vide its order dated
10.04.2026 directed as under:

“]. Learned Counsel appearing for the Uttar Pradesh
Pollution Control Board (UPPCB) has referred to the
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communication dated 24.01.2026 sent by Regional Officer,
UPPCB, NOIDA to the DFO, Gautam Budh Nagar, Forest
Division, requesting him to disclose the number of trees
which have been cut, cost factor, trunk area of trees, species
factor, condition factor, location factor, royalty value etc; for
calculating the environmental compensation.”

3. That in view of the directions of this Hon'ble Tribunal in
Original Application No. 335 of 2023 the methodology for
assessment of Environmental Compensation for illegal
cutting of trees as formulated by Uttarakhand Pollution

Control Board, the Environment Compensation can be

calculated basis the following considerations / method:

Environment Compensation = [Cost Factor x Trunk area

of Tree x Species Factor x Condition Factor X Location

Factor]- Royalty Value

4, That however, details about above factor for trees have not
been mentioned, hence the Regional Office, U.P. Pollution
Control Board has written a letter dated 10.06.2026 &
16-07-2026 to Divisional Forest Officer, Gautam Budh
Nagar, Forest Division, NOIDA. True copy of the said letter

is being enclosed herewith and marked as Annexure-1.

5. That in response to the said letter, a reply dated 17.07.2026
was received in which number of trees have been given and
the Cost Factor, Species Factor, Condition Factor, Location
Factor, and Royalty Value have been given. Besides this, in
the absence of trunk area of tree it is difficult to compute the
compensation as per formula approved by this Hon’ble

Tribunal in the case of Uttarakhand. A true copy of reply
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dated 17.07.2026 is being enclosed herewith and marked as

Annexure-2.

That this Honble Tribunal has vide its order dated
21.03.2025, in Original Application No. 335 of 2023,
Pramod Tyagi Verses State of NCT of Delhi, has passed the

following directions:

«_..91. In the meantime, we are of the view that till
final computation is made, Transport Department of
GNCTD must pay environmental compensation which we
propose to impose as an interim measure subject to
adjustment as per the final computation/determination by
DPCC. As we have already discussed, 468 trees (after
adjusting 27 trees which have been transplanted and
survived) have been cut which have caused damage to
environment in an illegal manner and, therefore, we
compute interim compensation at the rate of Rs.10, 000/- per
tree in the absence of details of the age of the trees, nature
of the trees and other relevant considerations and direct
respondent 1 to pay the same as interim environmental
compensation. The amount of interim environmental

compensation due to illegal cutting of 468 trees comes 1o

Rs.46,80,000/- (468 trees x Rs.10,000/-) ....”

In continuation of the said order, 20 trees have been cut
which have caused damaged to Environment in an illegal
manner and, there for we compute interim compensation at
the rate of Rs. 10,000/ per tree in the absence of detail of
the age of tree and trunk area of the tree and direct to
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respondent no. 6 to pay the same as interim environmental
compensation. The amount of interim environmental
compensation due to illegal cutting of 20 trees comes to
Rs.2,00,000/- (20 trees x Rs.10,000/-)

The Total Environment Compensations has an interim

measure comes to Rs. 2,00,000/- (Two Lakh Rupee) which
is payable by respondent no 6.

The above facts are being placed for kind consideration of this

Hon’ble Tribunal.

DEPONENT
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VERIFICATION: AT

I, the abovenamed deponent, do hereby verify that the contents of
above affidavit are true to my knowledge derived from official

record. No part of the same is false and nothing has been

concealed therefrom.
VERIFIED ON THIS THE 21 DAY OF JULY, 2026 AT

NOIDA.
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g arfdremvor, =rs§ el & TSI 3M0T0 G&AT 332 /2024 ATS One Hamlet Apartment Owners
Association Vs. State of Uttar Pradesh & Ors ¥ giRa C’HIé‘\’I fe=Tip 10.04.2026 &1 GRR;ﬁ_Gﬁ:T W
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“ 1. Learned Counsel appearing for the Uttar Pradesh Pollution Control Board (UPPCB) has referred to the
communication dated 24.01.2026 sent by Regional Officer, UPPCB, NOIDA to the DFO, Gautam Budh Nagar, Forest
Division, requesting him to disclose the number of trees which have been cut, cost factor, trunk area of trees, species
factor, condition factor, location factor, royalty value etc; for calculating the environmental compensation.

2. Learned Counsel appearing for the State has referred to the affidavit of DFO, Gautam Budh Nagar dated 04. 02.2026

and has submitted that since no trace of the felled trees was found, therefore, DFO, Gautam Budh Nagar will supply the
necessary information on the basis of the method which has been disclosed in the affidavit dated 07.04.2025 as follows:-
“xXxx... XXX o xxx dii. Method of Assessment Sampling was

conducted on the adjacent 3 plots through random plotting methodology. Specifically, squares measuring 16 meters by
16 meters were marked on each of the three plots, and a detailed enumeration of standing trees within each square was
carvied out. This method ensured a fair approximation of the trees felled as the remaining stumps of the felled trees were
removed from the site. Copies of the photographs of sampling has been annexed herewith as ANNEXURE 4-5.(Colly)

3. He submits that above information will be supplied to the UPPCB within one week.
4. The UPPCB may consider this information and do the needful and submit the report before the next date of hearing...”

momsﬁaafﬁwwmmﬁama%mw%|wwa%w
ﬁmom@wﬁaﬁww,as‘%&ﬁmmwﬁwma@ﬁ%m&
mgﬁ:aﬁu%%waﬁmmﬁwﬂm@mgmﬁmm
mwaﬁ,%ﬁmémmv@nzﬁﬁa@w,ﬂéﬁwﬁaﬁﬁmaﬂw
WMB?Erwa%aﬁww@mo@agﬁaW,ﬂéﬁﬁﬁﬁW
27.07.2026 T fAad B |
GCEAR

(maw?/ﬁrmﬁ)
A R

R —RreEer weea, MaAadsg TR B gared Ui |

A Trafe : §-12/1, YaER—1, ATE—201301 B 0 : 01204974552
T © TC-12V, [ WS, TH IR, TES 226010
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332 /2024 ATS One Hamlet Apartment Owners Association Vs. State of Uttar Pradesh & Ors # TTIRA

ST AT 10.04.2026 BT GG B BT HE I, [ FeA 3 P &

« 1. Learned Counsel appearing for the Uttar Pradesh Pollution Control Board (UPPCB) has referred to the
communication dated 24.01.2026 sent by Regional Officer, UPPCB, NOIDA to the DFO, Gautam Budh Nagar, Forest
Division, requesting him to disclose the number of trees which have been cut, cost factor, trunk area of trees, species

factor, condition factor, location factor, royalty value etc; for calculating the environmental compensation.
2. Learned Counsel appearing for the State has referred to the affidavit of DF O, Gautam Budh Nagar dated 04.02.2026

and has submitted that since no trace of the felled trees was found, therefore, DFO, Gautam Budh Nagar will supply the

necessary information on the basis of the method which has been disclosed in the affidavit dated 07.04.2025 as follows:-
XXX i e e e XXX o xxx @il Method of Assessment Sampling was

conducted on the adjacent 3 plots through random plotting methodology. Specifically, squares measuring 16 meters by
16 meters were marked on each of the three plots, and a detailed enumeration of standing trees within each square was
carried out. This method ensured a fair approximation of the trees felled as the remaining stumps of the felled trees were
removed from the site. Copies of the photographs of sampling has been annexed herewith as ANNEXURE A-5.(Colly)
3. He submits that above information will be supplied to the UPPCB within one week.

4. The UPPCB may consider this information and do the needful and submit the report before the next date of hearing...”
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"....1. Learned Counsel appearing for the Uttar Pradesh Pollution Control Board (UPPCB)
has referred to the communication dated 24.01.2026 sent by Regional Officer, UPPCB, NOIDA to
the DFO, Gautam Budh Nagar, Forest Division, requesting him to disclose the number of trees
which have been cut, cost factor, trunk area of trees, species factor, condition factor, location
factor, royalty value etc; for calculating the environmental compensation.

2. Learned Counsel appearing for the State has referred to the affidavit of DFO, Gautam
Budh Nagar dated 04.02.2026 and has submitted that since no trace of the felled trees was found,
therefore, DFO, Gautam Budh Nagar will supply the necessary information on the basis of the
method which has been disclosed in the affidavit dated 07.04.2025 as follows: -

@

XU cnivimisinerisasonsieaiinnnsi HBH tneremmseemaness oeevess rsasastsisiaionens Xxx iii. Method of Assessment
Sampling was conducted on the adjacent 3 plots through random plotting methodology.

Specifically, squares measuring 16 meters by 16 meters were marked on each of the three plots,
and a detailed enumeration of standing trees within each square was carried out. This method
ensured a fair approximation of the trees felled as the remaining stumps of the felled trees were

removed from the site. Copies of the photographs of sampling has been annexed herewith as
ANNEXURE A-5.(Colly)

3. He submits that above information will be supplied to the UPPCB within one week.

4. The UPPCB may consider this information and do the needful and submit the report
before the next date of hearing.
5. Liston 27.07.2026...”
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TAH—1874 /351, {7 27.04.2026 GT SWerel ) Y o o we v @ Mg 2
(Herre—1) |

E/CC letters 2025




449

9
- R
346:maﬁuﬁﬁs%wzﬁmﬁmmmmmmmgﬁ%

ey 4 feif R ) g s aw @ g o qun g9 Fied 3 Pd

R FTT BN FT FE P '
WWOWOGﬁoaoa?ama%mégwﬁﬂWW@WWm

W @RA ST @) anen 2 |
He e~ IR | -

CER'GIUS

ENTHgGTR |
WS 552 /351 Fefemif |
At e @) qEml v v o 3 e iR
1. % 99 e, URadl &7, Sowo, 39 |
2. T WD /831 e, e aife), I3 g, G |
3 T o, 090 UGN FRET 4, | &

E/CC letters 2025



10 450
raferd &R T IR, <t ¥, 31, Yoy, Aver (MeEETR)

oD 183y /351, iamgemR, e 23did, 2026
IR e,

MG a4
MTHYETR |
fowa = mo Uy gRa aifawu, 7 Reeh 3§ DR ar ahogo #io—-332/2024, ATS One

Hamlet Apartment Owner Association Vs. Government of Uttar Pradesh & ors.
N wikd e fAid 10042026 & wray |
f— 39 SRy 1 UHie—5305 / 35—1, foTich 18.04.2026 |

e Wﬁwﬁwmwzﬁmﬁmmgﬁamﬂéﬁ%ﬁﬁ
AT a1 3000 0332 /2024 § TIRT TR foAF 10042026 H Sfeeiraq gl W AT g
§ 30 PRI @ UFB—1386,/35—1, RAiw 24012006 g1 I Y Y oL Y e mfﬂ?lﬁ e
B3935 / 35-1, oA 27.01.2026 ERT & Ry, oo U FIAT H’Kﬂ»‘,.m’s’f

) T N | O D ARl T B o ¥ RegaR R e e TR 8

[ R ¥ BT T gl &) W & W i R 06.07.2024 Y SRR I AT, RO faTT
szﬁzﬁfﬁﬂﬁEﬁwmmﬁmeﬁ(ﬁgﬁmﬁﬂéw) (derTa—1),
wqmwwﬁﬁqﬁmwwiﬁﬁﬂéwmmsﬂ@%qﬁﬁmﬁmm
(16X6M2)WWWIWWH}W.W#W%WWEE@ZO gett
1 S8 U e fpar T | ufafid wenfrdt &1 ader FETgER &

SEIR

H0¥0 yfefR gonfa &1 M e
1 T 16
2 Cc 1
3 3 2
4 dioer 1
T 20

INdfed W g8 WP W T e P RO Trunk area foam ST g & 2 alogo
0147 /2024, BXEIY AT IH YT T AT G 3T Ao TAoNI00 ERT UIRG ey fAifbg
04122024 & U Wo—29 & Ale # aftfq & fa “If the GBH of the tree is not reported, then the
average GBI of a mature tree of the respective species shall be taken in to consideration for
calculation of Trunk Area of the tree. In case the GBH/diameter is not available then the average
GBH/diameter of the respective species shall be taken in to account.”
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2. Species Factor. Condition l-actor, lL.ocation ['actor & g i S GhL ﬁFIEIEI\ Bie
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(@) Species Factor: - There arc no data available for species factor with regard to sepcies. RO,
PCB can calculate this as the deem suitable.

(b) Condition Factor — 31070147 / 2024 & T B 04122024 B KT Ho-B.2 ¥ Condition
lFactor ?ﬂ ﬁﬂaﬂ ?Iﬁiﬁ CRIRIE %1—
CClass | Tree Health Characteristics Score

Excellent | Root plate is undisturbed, trunk is sound and solid. Excellent vigour 1.0
with well-formed canopy

Good | Moderate damage and defects in root plate, trunk and canopy 0.75
Poor | Major (more than 50%) damage and defects in root plate, trunk and 0.5

canopy which would be very difficult to restore

Note: - If a felt tree is not found at site, then the condition, factor shall he taken as Good. If tree
s found felt and it is dcult to find the condition, the decision will he taken based on surrounding
habitat and the time series of satellite image like google images etc.

Since the felled tree was not found on site so as per order date 04.12.2024 in OA No-147/2024
the condition factor can be taken as good.

(c) Location Factor - 81030147 /2024 % ¥l fefid 04.12.2024 & IRT ¥0—B.3 # Location
Factor %@ ﬁFl_CIﬁ aftfg %:—

Site location Score

Tree located in wild life sanctuaries, national Parks, Conservation Reserve, RF/PF, | 1.0
Eco sensitive Zone, Van Panchayat

Tree located in Nagar Nigam Area 0.85
Tree located in Nagar palika Area 0.75
Tree Located in Nagar Panchayat Area 0.65

Location in rural landscapes. Higher score to be given to trees 0.50 based on their proximity
| to commercial areas

It is informed that the tree is not located in Wildlife Sanctuaries, National Parks, Conservation
Reserve, RF/PF, Eco Sensitive Zone & Van Panchayat, The tree felling location falls in notified
area as Noida authorities. Hence RO, PCB can pick the score accordingly from the table.
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463 5 e 'BEFORE THE NATIONAL GREEN TRIBUNAL, NEW DELHI
| ‘,4Q%ﬁﬁﬁﬁjfﬁﬁéﬁﬂjvw 332012024 h _meMw”“;.Vu;;m

Inre: .
ATS One Hamlet Apartments Owners: Association .
5 Plaintiff /Appeltants/
Petitioner/Complainant

VERSUS | ; :
State of UP & Ors. Defendant/Respondent/
AR [ Accused:

KNOW ALL  to  whom . thesé present  shall  come  that = I/We
Ay Komay ¢ au% _the above named Law oghy easy
do'her‘;::;i appoint (herein after called th advocate/s) to be my/our Advocate in the above

noted case & authorize :-
Mr.Pradeep Misra, Mr. Daleep Dhyani, Advecates,
138, New Lawyers Chamber, Supreme Court of India, .
- New Delhj, Ph. :011-23070011, Mob. 9810252518, 9811070721
To act, appear and plead in the above-noted case in-this Court or in any other Court.in which
" the same may be tried or heard and also in the appellate Court including High Court subject to
" payment of fees separately for each Coutt by me/ us, . ‘ , o
“To sign, file verify and present ‘pleadings, appels cross objections or petitions for execution
review, revision; withdrawal, compromise or other petitions or affidavits or other documents
2s may be deemed necessary or proper for the prosecution of the said case in all its stages.
To file and take back documents to admit and/or deny the documents of opposite party.
- To withdraw or compromise the said case or submit to arbitration any differences or disputes
‘that may arise touching or in any manner relating to the said case,
~To take execution proceedings. . ,
To deposit, draw and. receive money, cheques, cash and grant receipts thereof and to do all
other acts and things which may be necessary to be done for the progress and in the course of

the prosecution of the said case.

To appoint-and instruct any other Legal Practitioner, authorizing him to exercise the power

and authority hereby conferred upon the Advocate whenever he may think it to do so and to

sign the Power of Attorney on my/our behalf, ' : '

AND VWe the undersigned do hereby agree to ratify and-confirm all acts done by the

Advocate or his substitute in the matter as my/our own acts; as if done by me/iss to all intents

and purposes. - .

AND I/We undertake that I / we or my /our duly authorized agent would appear in the Court

on all hearings and will inform the Advocates for appearance when'the case is called.

AND I'/we undersigned do hereby agree not to hold the advocate or his substitute responsible

for the result of the said case: The adjournment costs- whenever ordered by the Court shall be
- of the Advocate which he shall receive and retain himself, B

AND T/we the undersigned do hereby agree that in the event of the whole or part of the fee

agreed by me/us to be paid to the Advocate remaining unpaid he shall be entitled to withdraw
- from the prosecution of the said case until the same is paid up. The fee settled is only for the

above case and above Court. I/We hereby agree that once the fee is paid. Twe will not be

entitled for the refund of the same in any case whatsoever. If the case lasts for more than three

years, the advocate shall be entitled for additional fee equivalent to half of the agreed fee for

every addition three years or part thereof.

IN WITNESS WHEREOT I/We do hereunto set my /our hf;md to these presents the contents
of which have been understood by me/us on this 18 dayof . 52026 " ‘

(bject to the terms of fees.

{ .

/ : ' : S

: U : @ﬂh/

(PRADEEP MISRAYDALEEP DHY AND ‘ Client

Advocate : Anuj Kumar Chaubey
Law Officer-1

U.P. Pollution Control Board

Lucknow

2607299
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